NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM O
BENGALURU BENCH, BENGALURU, HELD ON 24.09.2019

PRIORITY CAUSE LIST-1

PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala
2. Hon’ble Member (T), Dr Ashok Kumar Mishra

RDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,

CP/CA No. Purpose Sec Name of Petitioner Name of Respondent
Petitioner Advocate Respondent Advocate
i i i ishi G S Venkat
CP(1B) No. For Sec 7 of M/s !ndla. Singhania & | M/s Unishire
529/BB/2019 | admission I&B code | Infoline Finance | Co., Regency Park Subbarao,
2016 Ltd Advocates | LLP Advocate

L \,\g{_»fo"‘ g
ADVOCATE FOR PETITIONER/s: |\ ;)

/ Q,c\}"\agl/\ RAMAN SiwWH A

T o
'AESENY))

st
ADVOCATE FOR RESPONDENT/s: (
\ ;74 L
A

_QumdA-L
qq o6 L 19

DA WE

ORDER
‘rho—
Hea-lr.d Shri Aakash Raman SjSé;Yg)g, learned Counsel for the
Petitioner and Ms. Suma A.L, learned Counsel for the
Respondent. Learned Counsel for the Respondent accepts notice
for. th.e Respondent and requests time to file statement of
objections. Learned Counsel for the Respondent is directed to file
state‘:ment of objections well before the next date of hearing, dul
serving the copy on the other side. Post the case on 16.10.2’0 19y

M
MBER (T) MEMBER (J)
Shruthi V@?l:kg‘j
0k r%




